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(4) A contro] Room hag been set
up in the Railway Board to moaitor
the coal stocks hely by the power
stations closely. Dally meetings
are being held which sre being
attended by representatives of Rail-
wayn Departhhent of Power, De-
partment of Coal and Central Elec-
tricity Authority and prompt steps
are taken to move cOal to power
stationg with low coal stocks.

Deoling in Production of Coal due to
Shortage of Explosive

487. SHRI R. V. SWAMINATHAN:
Will the Minister of ENERGY be
Pleased to state:

{a) whether shortage of explosives
have seriously disrupted coal mining
operations during the current year;

(b) it so, whether the production
from underground mines has already
come down and prospects of easing
the shortage are dim because of snags
in importing explosives; and

{c) if so, what steps are being
taken in this regard?

THE MINISTER OF BENERGY
(SHRI P RAMACHANDRAN): (a)
to (c¢). There has been some loss of
production in the current year due to
short supply of explosive. Action haj
been taken by the Coal India Ltd. to
import explosives to supplement the
indigenous supply and to meet all
eventualities.

Right to pursue Smugglers and Nagas
in Burma

488. SHR1 YADVENDRA DUTT:
Will the Minister of HOME AFFAIRS
be pleased to state:

{a) whether Government are aware
of an understanding between the Ex-
Prime Minister and the Burma Gov-
ernment that gave India the right of
hot-pursuit of smugglers, Naga rebels
and other ganti-social elements into
Burmese lands; and

JOLY 19, 1979

Wrikten Ahsworé 138

(b) if so, the resulty schieved in
using this right?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
{SHRI DHANIK LAL MANDAL):
{a) There was no such understanding
between the ex-Prime Minister and
the Burmese Government.

{b) Does not arise.
A

Selection Grade Peons

489. SHRI KIRIT BIKRAM DEB
BURMAN:

SHRI V. G. HANDE:
SHRI U. S. PATIL:

Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether all the Ministries/De.
partments/Independent offices of the
Central Government have not imple-
mented the guidelines issued by the
Ministry of Finance on 10th January,
1975 regarding the introduction of
selection grade for peons of the Cen.
tral Government employees in Eroup
‘D’ jn Delhi;

(b) if so. the names of the offices/
departments which have not yet im-
plemented in full the above guide.
lines;

(c) the number of class IV emplo-
vees in each category, department-

Wwise in the same cadre over 15 years
of service;

(d) whether some Ministries have
imposed conditions such as preserib-
ing matriculation ag minimum quali.
fication for the job; and

(e) what steps Government propose
to ensure that the selection grade for
this grade iz enforced by each de-
partment?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HOME AFFAIRS
(SHRI S. D. PATIL): (a) to (4).
Presumably, the reference in part
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to
1975. The information is being col-
lected and will be lai on the Table
of the Houge. - -

(e) Government has issued orders
and all the departments are expected
to implement them.

Incentives t0 Refrigeration Industry
for Creating More Employment

490. SHR] ARJUN SINGH BHA-
DORIA: Wil] the Minister of IN-
DUSTRY be pleased to refer to reply
given to Unstarred Question No. 8234
on 26th April, 1978 and state:

(a) the steps being takepn to utilise
the full capacity in the Refrigeration
oIndustry in order to increase more
employment of technicians and labour;
and

(b) whether Government consider
to give incentives to increase produc-
tion in this industry?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(KUMARI ABHA MAITI): (a)
and (b). The capacity utilisation in
the domestic refrigeration industry
was about 78 per cent in the Yyear
1977. No specific steps or incentives
are under consideration of the Govern-
ment t0 increase the capacity utilisa-

- Jion in the industry.

Instructions to Coal India 'and its Sub.
sidiary Companieg re: Promotion to
Staff

491. SHRI DILIP CHAKRAVARTY:
Will the Minister of ENERGY be
Ppleaseqd to state:

(a) whether the Ministry of
Energy, Department of Coal has ins-
tructed the Managements of Coal India

, and its subsidiary companies to give
promotion to the staff and sub.staft
disregarding the suggestions given by
the representative Union and also
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vio their own written commit-
mentd adg withgut ddy - sorms of
principle resulting the supersessions
of clatm of the seniors;

(b) it so, what is the reason; and

(c) if not, whether necessary ins.
truction will be given to the authority
of Coal India and itg subsidiarieg to
get the things right?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
No, Sir.

(b) Does not arise.

(c) Promotiops in Coal India Limi-
ted and its subsidiaries are made in
accordance with the procedure laid
down for the purpose.

Implementation of schemes in Greater
Bombay

492. SHRI B. C. KAMBLE: will
the Minister of PLANNING be pleas-
ed to state:

(a) the names of various schemes
under Union budget implemented dur-
ing last year in the area covered im
each of the Parliamentary Constitu-
ency in Greater Bombay;

(b) the total amount actually spent
on each of the schemes in each of the
Parliamentary Constituency in Great-
er Bombay;

(c) the broad categories of people
who were the beneficiaries of these
schemes; ang

(d) what steps Government propose

to take to make the schemes mass
oriented?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) to (d). The

Union Budget for 1977-78 contained
the plan schemes of all the Ministries,
very few of which were localised to
the extent that -constituency-wise
identification woulq be possible. Some





